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&hﬁmuﬂm AREUFALLT BRANUIES Hidrreapei, ABRIC J VEF
Prakash Arcade, 1st Floor West Marredpally-26.
Bank of Baroda i T 040-27801753,E-mall ma,rred@bankofbaroda co.in E-AUCTION NOTICE

V ”I ‘O‘-l U cU DY c DUITOWE v OlMeld DCIOW, Ddllk d cU v cU VA0 v ypotuecdieu vioto
Vehicle mentioned below in exercise of the powers conferred under Hypothecation Agreement executed by the parties and same
is being auctioned on "AS IS WHERE IS & AS IS WHAT IS BASIS".

-S. 7 Name & Address of the .. : Reserve EMD Amount
No.| Borrower/ Loan Alc No. Amount Due Description of the Vehicle Price of Vehicle
t=T—Mr-Syed-Mohammed——Total-Dues: RegNo-TS-HEV-1955 Rs.8,10,000/- | Rs.81,000/-

Hussain Fawal S/o Mr. | Rs.8,86,927/- Together | Chassis No: MA3NYFJ1SMB746992
Mohammed Khaleel | with further interest Engine No: K15BN4114152

Fawal, H.N0.16-9-32/1, | thereon at contractual Model: MARUTI VITARA BREZZA ZXI

(Eight Lakhs | (Eighty One
Ten Thousand| Thousand
Only) Only)

Ranibagh, Old Malakpet, rate due from 1.5L 5MT BSVI

GURRAMGUDA BRANCH: Plot Ho.3 & 4, Sy.No 132,
Mear Pachamma Temple, Gurramguda, Badangpet. Sarcomagar
Mandal, Ph: B¥67TEA5TY, E-mail; wjgrgwEbankafbaroda.com

ABRIDGED VEHICLE AUCTION NOTICE
In view of the defsult commetiad by the Bomower mentionesd below, Bank has repossessad’ seizad the
Hypothacated Maler Vehick: manfioned below in axandse of the powens Ganlermed under Hypedhacalion
Agressment executed by the parfies and same is being auctionsd on “AS IS WHERE |5 & AS |S'WHAT 5
BASIS" ard subject o the fllowirg bems & condlicrs

MAME & ADDRESS OF THE BEORROWER: Mr. Mohd Moshin Lilah, residing at H Mo, 18-R-451/B530
EDN Bazar, Saidabac, Hyderabad - 500 (5%

: RTO | Reserve
Amount Due Vehicle Make & Model Rogd. No| Pricy. | EMD
Amount Cua as an Make: Manuthi Suzuki, i
02.08.2023 ; Model: Manuthi Swift i + TSQ9ET | RS | R

TRT34E | 3,590,000 35,000

THURSDAY, AUGUST 35,2023
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STATE BEANK OF INDIA

RACPC-4, KUKATPALLY - 18915, 2nd Floor, KKR Arige Complex,

Kukatpally, Hyderabad - 300072, Tel: 040-2346 6471, Email: agm.racpcdhydiisbi.co.in

POSSESSION NOTICE (SYMEBOLIC
Under Rule 8(1) (For immovable property)

Whereas, The undersgned Baing Lhe auvthenzad olficer of the State Bank of India, RACPC-4,
Kukatpally, Hyderabad under the Secunization and Reconstruction of Financial Assets and
Enforcement of Security Interest [Act, 2002 (54 of 2002)] and in exercise of ihe powers conferred
under section 13 (12) read with [nde 3] of the Securty Inlenest |Enforcament) Rulas, 2002 issued a
Demand Notice dated 17.05.2023, calling up on the borrower to Sri. Vadiapati Krishnam Raju
Slo Jagajeevana Rao, Address: H Mo, TRT-1197, Industrial Housing Colomy, Municipal No.7-2-
1452, Second Floor, Opp. Benz Showrgom, 3aneihnagar, Hyderabed — 500018, Property: Flat
Mo, 202, 2nd Floor, kspehani Manad, H Mo, TRT-1157, Mchi Mo, 7-2-1452, Sanathnagar, Hwderabad-

Hyderabad-500036. | 01.08.2023 + Legal Minimum Bid Increase Ris.9,24 ATS/- phus cherges| Car Calour: White Med, Mth ! yr: [i2021 S0D0HE, Ph, Mo 9963422318, Alc No: 40030331048 (MIL), 40038191379 (SURAKSHAI,
Account No. and other expenses. Colour: MET PREMIUM SILVER Amount: Rs.5,000/- Place of Auction: Fiot Mo & 4, Sy Np.132, Masr Pochamma Temple, Guramouda, Badangpet 41364417731 (insta Home Topup), to repay the amount mentioned in the nofice being
12620600004499 (Less Recovery if any) MFG Month/ Year; 02/02/2021 (Five Thousand Only) Sarnamaga Markdal Hyderabad 501510, Date of Auctlion: 22,08.2023, Time 11.00 AM. The intanding Rs.22,11,456/- (Rupees Twenty Twa Lakhs Eleven Thousand Four Hundred and Fifty Six
purchasars! bidders may inspect fie vehick fom 03,08, 2023 te 21.08.2023 during the time 10000 AM o Onky) a5 an 17,035,203 with incidental expenses, costs, charges et within 60 davs from the date
2| Mr. Adil Mohammed ‘otal Uues. Regno: TS 09 ELTR 1000 RS.4,10,0001- T Rs 41,000/- 04.00 PM (at parking yand located &t Plat No 30 Laxmi Magar Colony, Mansoorabad, LB, Nagar of receipt of the saki notice.
H.No.17-2-894/43 Rs.9,38,005/- Together | Chassis No: MA3NYFJ1SMB734902 | (Four Lakhs ( Forty One Hyderabad-G8), Last date of submsien of BID in prescibed Tender Form & 29.08.2023, Time: 14,00, The borowes having failed to repay the amount, notice is hereby given to the borrowen(s)!
, ’ with further interest i . Ten Th Terder form i available in Branch, for mone detalls contact the Branch on Tel No. 8367788573, E-mail guarantor and the public in ganeral that the undersigned has laken possession of the progerty
Rain Bazar. Yakutoura Engine No: K15BN4102473 ousand _ : _ ; : : ! proge
) pura, | thereon at contractual Model: MARUTI VITARA BREZZA VXI Thousand Only) vigrguibankofbaroda com. described harein below in exercise of powers confermed on him/her under sub-saction {4) of
Hyderabad-500023 rate due from odet: 1.5L 5MT BSVI 0"'Y) Diate: 03.08.2023, Place: Gumamguda Sdi- Branch Manager, BOB, Gurramguda Branch Section 13 of Act read with Rule 8 of the Security Interest (Enforcement) Rubes, 2002 on this the
01.08.2023 + Legal and . . 28th day of July of the year 2023.
Account No. other expenses. (Less Colour :MET GRANITE GREY Amount: Rs.5,000/- KAMANCHIKAL BRANCH: The borrowen|sliguarantor in paricular and the public in ganeral are hereby cautioned noffo dea
12620600004459 Recovery if any) MFG Month/ Year: 02/02/2021 (Five Thousand Only) ’ : ' s with the property and any deafings with the property will be subject to the charge of the State

Khammam-50T{03, Ph. No. 2000229108
E-Mail: VJEACHEBankelbaroda, comm
ABRIDGED VEHICLE AUCTION NOTICE
In view of the defaul commitied by fhe Borrower menticned below, Bank has repossessed seipad
the Hypathecated Motor Vehicle mentioned below in exercise of the powers confermed under
Hypothecation Agreemant execubad by ihe partes and same i beng auctionad on "AS 15
WHERE IS & AS |5 WHAT IS BASIS" and subjectio the fllowing barms & condilions

Marme & Address of the Borrower: Mre. Jhansi Lakshml Yanala Wio Srinivaza Reddy, H.MNo:
1-150733, Karmanchikal Vilage, Raghuradhapalem Mandal, Kharmmarn DisL, Telangana- 537003,

Bank of India, RACPC-4, Kukatpally, Hyderabad for an amaun! of Rs.21,62 651/- [Rupees
Twenty One Lakhs Sixty Two Thousand Six Hundred and Fifty One Only] as on 28072023,
Your ane also Eable to pay fulure imenest effect from 290072023 al the confraciual rate on the
afaresaid amount together with incidental expensas, cosls, charges, elg,

The bormower's attenbion i invited fo the provisions of sub-secton {8) of Secton 13 of the
SARFAES| Act inrespect oftime avalable, to redeem the secured assels

DESCRIPTION OF THE IMMOVABLE PROPERTY

All that the Seuth Eastern Porion of Second Floor, Baanng No F-2-14545-2TRT-1197 (PTI
Mz, 11007 25660} in the building known as “ISPEHANI MANZIL” having plinth ares; 680 Sq.Feet

IFSC Code: BARBOMARRED (Fifth Letter- ZERO), Name of Bank & Branch: BANK OF BARODA MARREDPALLY BRANCH.

Wednesday, 12 00 PMTO 4. 00 PM Last date of submlssmn of BID 05 09 2023 Tuesday, before 4 00 P M The |ntend

ing purchasers/ bidders may inspect the Vehicle on or before 25.08.2023 durlng the time 10.30 A.M. to 4.00 P.M. (At

parking Yard:Bright Securities Management Services Pvt Ltd,Plot No.484, Road No 5A,Gopal Nagar, Kukatpally,

Hyderabad-500072). For online Auction process please contact the Authorized Officer on Tel No.7993316558.
TERMS AND CONDITIONS OF E AUCTION SALE:

1. Bank of Baroda reserves the right to ived without assigning any reason thereof. Amount Dug Vehicle Make & Model Fhawﬂn. H;m- ® 1 ewmp undivided share of land 25.00 Sq.yards or 20.9 S Mts oul of 167.00 5q.Yards in the premises
2. Bank of Baroda reserves the right to accept/reject/Postpone/Cancel the E-auction without assigning any reason thereof. iD= | WAHINDRA KUVIO MOTORCAR | =i e bearing MC.H.No. bearing Me. TRT-1157, Municipal No.7-2-1452, situated at industrial Housing
3. To the best of knowledge and inform on of the Authorised Officer, there is no encumbrance on the vehicle. However, the 02.08.2023: TS0 e, . Colony, Sanathnagar, Hyderabad, Telangana State in favour of Sri Vadlapati Krishnam Raju

| Colour: DrSAT Siver
Rs. 9,64, 744k plus ”-arqﬁsj Maf. Mth [ yr: 08-08- 201
Place of Auction: Bank of Baroda, Kamanchikal, HMo 01-41, Mear Grampanchayath
Kamanchikal Willage, Ragunadhapatem Mandal, Khammam-507T003. Date of Auction:
04,098,203, Time: 11.00 AM, The inending purchasersibidders may inspect the vehicle from
03.08.2023 to 03.09.2023 during the time 8.00 AM to 6:00 PM (at parking yard located at 35,
Balaji Cokny Phase 2, Haslinapuram, (38 km from LE Magsr, Hydarsbad). Lasl date of
submission of BID in prescribed Tender Form is 04.09.2023, Time: 10.30 AM, Terder form &
availabla in Branch_{or more dalails conlac the Branch on Tal No. 90002291 08.

FE 3345 | 7,50,00Qi- | 75,000 Silo Vadlapati Jagajeevana Rao, vide Regd. Sale Deed Doc.MNo. T56/2021, executed on the
13T day of March 2021, at S.R.0. 5.R.Nagar and bounded by, BOUNDARIES: Morth: North-
Eastern Porion, South- Roasd, East: Gowvt Land, West; TRT-119E,

Date: 28.07.2023, Place: Hyderabad Sdi- Authorised Officer, State Bank of India

intending bidders should make their own independent inquiries regarding the encumbrances, title of vehicle & to inspect &
satisfy themselves. (FOR DETAILED TERM AND CONDITIONS PLEASE REFFER TO https://bob.auctiontiger.net/)

SMFG INDIA CREDIT COMPANY LIMITED

(formerly Fullerton India Credit Company Limited)

l}nrpuraie EIHM;E 10h Floor, Office Mo, 107,102 & 103, 2 Marth Avenoe, Maker Manity, Bandra Kurta Cormplex, Bandra (E), Mumbai - 400051
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

Date: 03.08.2023, Place: Kamanchikal
E-Auction Sale Nobce of 30 days for Sale of Immowvable Assel{s) under the Securrtisation and Reconstruction of Financial Assets and

Enforcement of Security Interest Act, 2002 read with proviso to rule 8 and 9 of the Security Interest (Enforcement) Rukes, 2002 H H.O: 15-2-391/392/1, SIDDIAMBER BAZAR, HYDERABAD ﬁ

SMFG

Inu:l .-Uu:ll

Sdi- Branch Manager, BOB, Kamanchikal |

AAUEYENELEE:
Ground Floor LA, Residency,

U J & s Kaleswararao Road, Governorpet,

(A Government of India Undertaking) Vijayawada - 520002 Ph : 0866-2432861/2434193

PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTY

LAST DATE AND TIME OF INSPECTION OF MORTGAGED PROPERTY:16-08-2023 UP TO 5 PM
LAST DATE & TIME FOR SUBMISSION OF EMD AND DOCUMENTS:17-08-2023 UP TO 4 PM
DATE AND TIME OF E-AUCTION :18-08-2023 FROM 3PM TO 5 PM

Nofice is heraby given to the public in general and in particular to the Barrower(s) and Guarantor(s) thai the below described immovable To,

properfies mortgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorised Officer of SMFG 1.Mr. Gowlikar Narsing Rao S/o Gowlikar Raja Ram, R/o 12-2-459/A/7, Amba Gardens Community Hall
Indka Credl.Co, Lud, (Formerty rulerion indka Gredit Go, Lid.)/Secured Creditos. will be sold on “As 1s whesa &, ‘As1s whialls ", and o WHshLR.SabihA qur(la.i%?éﬁ::ﬁ}nR/o 9-3-99/1, Harizan Basthi, Hasmathpet, Old Bowenpally,
Whalever there is” on the date and time mentioned herein below, for recovery of the duees mantionad hargin below and further |nte:rcst Secunderabad.

and other expensas thereon 1l the date of realization, due to SMFG India Credit Co. Lid. (Formerly Fullerton India Credit Co. Sub:- Notice Under Section 13(2) of the Securitization and Reconstruction of Financial Assets &
I'.ld WSecured Graditor from the Borrowers and Guarantor(s) mentioned herein below. The reserve price, Earnest Maoney Deposit

Enforcement of Security Interest Act 2002.
(EMD) and last date of EMD deposit is also mentioned heraimn balow. As both of you have refused to acknowledge 13(2) Notice dt. 13/07/2023 send to you, this notice is

published.

hmfﬂw Lol o :;IIEE e gmm& P:W' E|II'I":I o Hﬁiﬁ:ﬂa 1. You have availed Mortgage Loan for an amount of Rs 16,00,000/- (Rupees Sixteen Lakhs Only) vide| - ¥ gaje of immovable property mortgaged to Bank under Securitization and Reconstruction of Financial assets and Enforcement of Securit
e it oo | loan Al o LM 105 s erthe Boar Resoluo o the bk and th sl fcy s areaybeen| | et (SARFAESI) Ach, 2002 (No. 54 of 2002), whereas, e Authorized Offcr of Punjab & Sind Bank hd faken Symboli possessio o
1. M/5. SRI LAKSHMI BOTIQUE 02122021 Reserve Price: RS. 27,63,360/- Date : 05/09/2023 availed by you. You are also the member of the Bank. ’ . , , | y p

2. GHALLA GOLLA SRI LAKSHMI| Rs. 33,58,660.26/- (RUPEES | (Rupees Twenty Seven Lakh Sixty Three Time : 11:00 am to
3. CHALLA GOLLA RAVI TEJA | THIRTY THREE LAKHS FIFTY | Thousand Three Hundred Sixty Only)  (02:00 pm (with

4. CHALLA GOLLA MANASA EIGHT THOUSAND SIX | EMD: RS. 2,76,336/- (Rupees Two Lakh |unlimited

Loan Account No: HUNDRED AND SIXTY AND |Seventy Six Thousand Three Hundred | E¥lensions of 5
192420910668048 & PAISE TWENTY SIX ONLY) | Thirty Six Only) minute each)
192420910721738 as on 01.12.2021 Last date of EMD Deposil: 04/08/2023

Description of the Immaovable property

AN UNDIVIDED SHARE OF AN EXTENT OF 22.0 SQ ¥YDS OR 18.39 80.MTS CONSTRUCTED IN AN TOTAL EXTENT OF 316.25
SO.YADS OR 264.62 S0.MTS IN WHICH APARTMENTS CONSTRUCTED UNDER THE NAME AND STYLE OF “JAYASAI DURGA
{4.5.)" IN WHICH T-3 IN 3RD FLOOR WITH A PLINTH AREA OF £00.0 SQ.FT, 100.0 S0.FT FOR COMMON AREA AND 20.0
SO.FT FOR TWO WHEELER PARKING ALONG WITH ALL OTHER JOINT AMENITIES LIKE WATER , DRAINAGE , STEPS, MOTOR
ETC., AND ALL OTHER COMMON FACILITIES IN R.5.N0.189, L.RNO.65/81, BEARING PLOT NO.18, DOOR NO.23-81 T3 JAI
SAl DURGA, ASST.NO.B122 SITUATED IN GOLLAPUDI VILLAGE AND GRAM PANCHAYAT, VIJAYAWADA RURAL MANDAL
AND WITHIN THE LIMITS OF 5.R.0. GUNADALA, VIJAYAWADA (EAST) OF KRISHNA DISTRICT, PIN: 521 225 ANDHRA
PRADESH BEING BOUNDED BY: SCHEDULE BOUNDARIES: - "A" SCHEDULE - LAND BOUNDARIES EAST : PROPERTY OF
IMMANENI VENKATESWARA RAD - 45.0"FT S0UTH : PROPERTY OF RANGULA LAKSHMI KUMARI - 62.6"FT WEST :
ROAD -45.0"FT NORTH : PROPERTY OF MAMIDIBATHULA SATYAVATHI - 64.0°FT “B” SCHEDULE - (FLAT BOUNDARIES)
EAST : OPEM TO SKY WEST : FLAT NO. T-2 S0UTH : OPEN TO SKY NORTH : COMMON CORRIDOR

2. We have to inform you that your account A/c No MLMT-106 has been classified as NPA account
pursuant to your defaultin making repayment of dues/interest, As On 30-06-2023, a sum of Rs.7,49,723/-
(Rupees Seven Lakhs Forty Nine Thousand Seven Hundred and Twenty Three Only) is outstanding in
youraccount.

3. In spite of our repeated demands notices and oral requests you have not paid any amount towards the
amount outstanding in your account/you have not discharged your liabilities.

4. We do hereby call upon you in terms of section 13(2) of the Securitization And Reconstruction of
Financial Assets and Enforcement of Security Interest Act 2002 to pay a sum of Rs.7,49,723/- (Rupees
Seven Lakhs Forty Nine Thousand Seven Hundred and Twenty Three Only) together with contractual
rate of interest from 01-07-2023 with monthly rest as per the terms and conditions of loan documents
executed by you and discharge in full your liabilities within 60 days from the date of receipt of this notice,
failing which, we shall be constrained to attach and auction following security created by you in favor of
the bank by exercising any or all of the rights given under the said Act.

Registered mortgage of All that house property bearing M.No. 18-6-17, admeasuring 90.00 sq.yards
equivalentto 75.24 sq,mtrs, situated at Outside Gowlipura, Hyderabad T.S.

Date : 02-08-2023 Sd/- Authorised Officer
Place: Hyderabad The Agrasen Co-operative Urban Bank Ltd.

For detailed terms and conditions of the sale, please Contact 1) Mr Raghe B § +91-98862 73806, 2) Mr Vinayak K: +91-9900817064
3) Mr A.Suresh: +91-9848525928, 4) Mr M.A.Siva Nagendra: +91-8374 702629 or refer to the link provided in Fullertan India Credit
Gompany Limited/Secured Creditor's website i.e. www.smigindiacredit.com

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
JAIRAM FOUNDRY PRIVATE LIMITED
Operating in Manufacturing of Iron & Steel at Nalgonda
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(InsolvencyResolution Process for Corporate Persons)Regulations, 2016)

following property/ies pursuant to the notice issued under sec13(2) of Securitization and Reconstruction of Financial assets and
Enforcement of Security Interest (SARFAESI) Act,2002 in the following loan accounts with our Branch with a right to sell the same o
“AS IS WHERE IS BASIS AND AS IS WHAT IS BASIS" for realization Bank's dues. The sale will be done by the undersigned through e-
auction platform provided at the website: https://lwww.bankeauctions.com.

ST.| Name of the Borrower/|  Outstanding Description of property Reserve II\Enarnest Bid Increasq]
No|  Guarantor Amount (as per Details available) Price Dggggit Amount (Rs.

01| Sh. Uppathala Krishna
Rao, Flat T2, 4th Floor,
Keerthana Apartment,
Teachers Colony Road,
Patamata, Vijayawada -
520008 and Smt
Uppathala Rajeswari, Flat
T2, 4th Floor, Keerthana
Apartment, Teachers
Colony Road, Patamata,
Vijayawada - 520008

Rs.40,01,969,42| All that piece and parcel of Residential immovablg
(Rupees Forty | Residential Property with a plinth area of 1050.00 sfi Rs. Rs. Rs.
Lakh One and car parking of 100 sft situated at Door No: 59A
Thousand Nine | 18/1-2,Flat No:TF-2.Third Floor,Keerthand 31,32,000/1 3,13,2001 25000/
hundred and | Apartments, Teachers Colony Road, Patamata
sixty nine and | Viajayawada Pin 520008 vide Memorandum of
Forty two paise | Deposit of title deeds vide Doc No: 5445/2019 dateq
only) with Interesf 17-06-2019 This Property jurisdiction is Patamata
applied upto | Vijayawada (owned by Sh Uppathala Krishna Rad
31-01-2023 plus| Vide Sale deed:3543/2019 dated 16-04-2019 Suf
applicable Registrar Patamata) and Property bounded as
interest from | East:Open to Sky ,South:Open to Sky, West:Oper
01.02.2023 and | to Sky, Common Corridor (nearby Flat No.TF- 1)
charges North :Open terrace.

TERMS & CONDITIONS:

1)The e-Auction is being held on "AS IS WHERE IS BASIS AND AS IS WHAT IS BASIS”
2)To the best of knowledge and information of the Authorised officer, there is no encumbrance on the property. However the intending bidderg
should make their own independent inquiries regarding the encumbrances, title of property/ies put on auction and claims/ rights

Date : 03/08/2023.
Place: Vijayawada

a0/, Authorised Officer-
aMFG India Gredit Company Limited {formerly Fellerton India Cradit Company Limited)

dues/effecting the property, prior to submitting bid. The e-Auction advertisement does not constitute and will not be deemed to constitute an
commitment or any representation of the bank. The property is being sold with all the existing and future encumbrances whether known o
unknown to the bank. The Authorised officer/Secured Creditor shall not be responsible in any way for any third party claims/ rights/dues.
3)Itshall be responsibility of the bidders to inspect and satisfy themselves about the asset and specification before submitting the bid.
4)The intended bidders who have deposited EMD and require assistance in creating Login ID & Password, uploading data, submitting
bid, training on e-bidding process etc, may contact Mr. Dharini Contact No0.9948182222, Helpline e-mail ID support
bankeauctions.com and for any property related query may contact PUNJAB & SIND BANK, Branch: Prakasham Road # 29-13-7/1
Ground Floor LA, Residency, Kaleswararao Road, Governorpet, Vijayawada - 520002 Ph : 0866-2432861/2434193 and Cell
9393486378,9034722903 during the office hours on any working day.
5)Only buyers holding valid User ID /Password and confirmed payment of EMD through NEFT/RTGS shall be eligible for participating in
the e-Auction process.
6)The Interested bidders who have submitted their EMD not below 10% of Reserve price through on-line mode before 04:00 PM on 17
08-2023 shalll be eligible to participating in the e-bidding process. The e-Auction of above properties would be conducted exactly on the
scheduled Date & Time as mentioned above by way of inter-se bidding amongst the bidders. The bidders shall improve their offer in
multiple of the amount mentioned under the column "Bid increase Amount" against each property. In case bid is placed in the last §
minutes of the closing time of the e-Auction, the closing time will automatically get extended for 5 minutes (subject to maximum o
unlimited extensions of 5 minutes each).The bidder who submits the highest bid amount (not below the Reserve Price)on closure of
Auction process shall be declared as successful bidder and a communication to that effect will be issued through electronic mode whicli
shall be subject to approval by the Authorised officer/Secured Creditor.
7)The Earnest Money Deposit (EMD) of the successful bidder shall be retained towards part sale consideration and the EMD o
unsuccessful bidders shall be refunded. The Earnest Money Deposit shall not bear any interest. The successful bidder shall have tg
deposit 25% of the sale price, adjusting the EMD already paid, within 48 hours of the acceptance of bid price by the Authorised officer ang
the balance 75% of the sale price on or before 15th day of sale or within such extended period as agreed upon in writing by and solely a
the discretion of the Authorised officer. In case of defaultin payment by the successful bidder, the amount already deposited by
the offer shall be liable to be forfeited and property shall be put to re-auction and the defaulting bidder shall have no claim/right in respec
of property/amount.
8)The prospective qualified bidders may avail online training on e-Auction from M/s C1 India Pvt Ltd, Prior to the date of e
Auction,Neither Authorised officer/Bank nor M/s C1 India Pvt Ltd shall be liable for any internet network problem and the Interesteq
bidders to ensure that they are technically well equipped for participating in the e-Auction event
9)The purchaser shall bear the applicable stamp duties/additional stamp duty/transfer charges fee etc. and also all the statutory/ non
statutory dues, taxes, rate, assessment charges, fees etc. owing to anybody prior and future.
10)The Authorised officeris not bound to accept the highest offer and the Authorised officer has the absolute right to accept or reject anyg
orall offer(s) oradjourn/ postpone/cancel the e-Auction without assigning any reason thereof.
11)The bidders are advised to go through the detailed terms and conditions of e-Auction available on the website (https:/
www.bankeauctions. com) of M/s C1 India Pvt Ltd before submitting their bids and taking partin the e-Auction.

STATUTORY NOTICE UNDER RULE 8(6)/RULE 9(1) OF STATUTORY INTEREST (ENFORCEMENT) RULES 2002
This may also be treated as notice u/r8(6) Rule 9(1) of security Interest (Enforcement) Rules, 2002 to the borrower/s and guarantor/s o
the said loan about the holding of E-Auction Sale on the above mentioned date.

STATUTORY NOTICE UNDER RULE 8(6) OF THE SARFAESIRULES, 2002

The borrower/guarantors are hereby notified to pay the sum as mentioned above on or before 17.08.2023 from the date of publication of
notice failing which the Bank shall sell the property as per the provision laid down in the SARFAESI Act, 2002.
Ac.No.03185040050001 IFSC Code:PSIB0000318

Date: 03-08-2023, Place:Vijayawada

1.| Name of the corporate debtor along JAIRAM FOUNDRY PRIVATE LIMITED
with PAN/ CIN/ LLP No. (CIN: U28990TG2009PTC063504)
2.| Address of the registered office Sy. No. 21, Mahadevpur Village
Nemuragomula Gram Panchayat, Bibi Naga
Mandal Nalgonda Nalgonda TG 508126 IN
| URL of website NA
4.| Details of place where majority of | Sy. No.21, Mahadevpur Village Nemuragomula
fixed assets are located Gram Panchayat, Bibi Nagar Mandal
Nalgonda Nalgonda TG 508126 IN
5. Tnstalled capacity of main products[ Email'to us @
services jairamfoundry.cirp@gmail.com
6. | Quantity and value of main products/| Revenue from Operations as on

lIst care Is taken prior to acceptance 0
advemsmg Copy, |t |S nOt pOSS|b|e to Ver|fy |tS | services sold in last financial year | 31.03.2022: Rs. 13,00,86,799/-
. o 7..Numberofem'ploye'es/workmen Nil '
contants. The Indian Express (P) Limited cannot " ancil stments (wih schedee] jaamioundry cirp@grmal com
be held responsible for such contents, nor for any
|OSS Or damage incurred aS a result Of 9. | Eligibility for resolution applicants | Criteria Approved by COC:
transactions with companies, associations or
indiViduals adverSing in itS neWSpaperS Or 11:(I;faitr:irfeisstsueofprovisionalIistof

@

avaableat é?gfmzr?'teyip”i{z (woyyears
Publications. We therefore recommend that Ll e simtsion st
readers make necessary inquiries before sending | Frocese sl o somED
any monies or entering into any agreements with

advertisers or otherwise acting on an

advertisement in any manner whatsoever.

28th August, 2023

2nd September, 2023
Email to us @
jairamfoundry.cirp@gmail.com

MALIREDDY RAMANA REDDY

Resolution Professional

For JAIRAM FOUNDRY PRIVATE LIMITED

Reg. No. IBBI/IPA-003/IP-N-00308/2020-2021/13452
e-mail id: jairamfoundry.cirp@gmail.com

Address for communication:

Flat 403, Nirmal Towers, Dwarkapuri Colony, Punjagutta,
Near Sai Baba Temple, Hyderabad — 500082
Address of the IRP registered with IBBI:

Flat No. 202, H. no. 8-3-191/155(16/A),

Vengal Rao Nagar, Hyderabad — 500038.

Date :03-08-2023
Place : Hyderabad

Sd/-Authorised officer, Punjab & Sind Bank
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